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All State Co-operative Banks (StCBs) and
District Central Co-operative Banks (DCCBS)

Dear Sir,

Agricultural Debt Waiver and Debt Relief Scheme, 2008 - Prudential Norms on
Income Recognition, Asset Classification, Provisioning and Capital Adequacy
Please refer to our circular RPCD.CO.RF.BC.N0.17/07.38.03/2008-09 dated July 30,

2008 and RPCD.CO.RF.BC.N0.69/07.37.02/2008-09 dated November 17, 2008 on
the captioned subject.

2. In this regard, we advise that under the captioned scheme, the Government of
India has since decided to extend the last date of repayment of first instalment by the
“other farmers” under the Debt Relief Scheme from September 30, 2008 to March
31, 2009. The dates of payment of second and third instalments remain unchanged
at March 31, 2009 and June 30, 2009. All other terms of the aforesaid circulars
remain unchanged.

3. It is also clarified that the additional period of one month from the pre-specified
due dates, permitted to the farmers eligible under the Debt Relief Scheme, for paying
their share of the settlement, without affecting the standard asset classification status
of the relevant account, shall be available only for the first two instalments viz. those
due on March 31, 2009. However, no grace period is allowed for the last instalment
and the entire share of the farmer is payable by June 30, 2009 itself, in order to
maintain the eligibility of the ‘other farmers’ for Debt Relief Scheme and to retain the
standard asset classification status.

Yours faithfully,

(B.P.Vijayendra)

SIY. AW, ,,i,,%]0., WYE T, 17.2,.S,, Weholtg, A i, A i, 10 7,0 Y, ¢ ].0%,, "Asia;, "Aj A, 275, 0,-0™ 28 + 14 6- Y, S A,
e, Y n, fE-, -¢. 10014, Y °; Ya, fA-400 001
0A Y5>, 1 2266 1602 0%ALE-: 2262 1011/2261 0943/2261 0948 fA -Y 14¥, : cgmincrpcd@rbi.org.in
Rural Planning & Credit Dept., Central Office, 10" Floor, Central Office Building, Shahid Bhagat Singh Marg, P.Box No. 10014,
Mumbai 400 001
Tel : 2266 1602 Fax : 2262 1011/2261 0943/2261 0948 E-mail : camincrpcd@rbi.org.in

L™ o, Ve, o)A,
celj, %S, o [6,tA



https://rbi.org.in/en/web/rbi
https://rbi.org.in/en/web/rbi/-/notifications/stcbs-dccbs-agricultural-debt-waiver-and-debt-relief-scheme-2008-prudential-norms-on-irac-provisioning-capital-adequacy-4393
https://rbi.org.in/en/web/rbi/-/notifications/stcbs-dccbs-agricultural-debt-waiver-and-debt-relief-scheme-2008-provisioning-4662

Chief General Manager



